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SHRI SUNIL. BASU RAY (West
Bengal): Madam, I support it and
demand a statement from the Indus-
trieg Minister for discussion in this
House,

Anti-reservation stir in various parts
of the country

SHRI GURUDAS DAs GUPTA
(West Bengal): Madam, for a number
of days, reports have been appearing
in mewspapers showing that gradually
a stir is developing in different parts
of the country ag against reservation.
We express our deep concern at the
stir, at the so-called movement, at the
agitation, mainly involving young
people in different parts of the coun-
try. T am g little more concerned be-
cause today’s morning newspaper
gives a report that in Calcutty even,
there was a small students’ demons-
tretion and agitation against the im-
plementation of the recommendations
of the Manda] Commission, We had all
supported the Government's position
in this House gnd there can be no
going back on that. But the point is,
while taking part in the discussion,
1 had cautioned the Government that
there is the likelihood of a backlash
and exactly that backlash is taking
place. Some veople are being given
to understand that the employment op-
portunity  which is already very
scarce in the society will become still
more scarce if the reservation quota is
extended up to 495 per cent. In a
condition of grim employment situa-
tion people should fight for expansion
of emvloyment opportunities instead
of fishting among themselveg to get
a slice of the shrinking employment
cake. Therefore, the situation is dan-
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gerous and it is likely to wupset the
social tranquillity and also threaten,
at least for the time being, our coun-
try’s solidarity, our social solidarity,
at g timg Wwhen India faces grave
threats from the forces of secession
and destabilisation in the country.
Thig is again another problem which
seekg to disturb gur social tranquillity,
We are committed to the Government’s
position. But at the same time I be-
l'eve that economic criterion should be
counsidered to be one of the fadkorg in
determining the backwardness of 2
caste. Only the taste-basig should not
be made the sole consideration for
determinng the backwardness of a
particular class, of a particular caste.
At the same time, Madam, I call upon
Covernment to waste no further time
to call a meeting of all the parties
who are represented in Parliament and
stand committed to the pasition of
Mandal Commission recommendations.
This is an tssue on which there should
be a national initiative. Only passing
of g resolution in Parliament catnot
undo the social injustice, Therefore,
there has to be a movement for the
implementation. At the same time,
ihere has to be ; movement {0 ward off
the daneer of an anti-reservation stir.
Therefore, the Government should not
lose further time and there should be
ap all-party meetng and the all-party
meeting should decide about a national
initiative in thig regard so that the
problem that seeks tg envelop the
countr+ can be reterded. Therefore,
I wish an all-party meeting immedi-
ately! I wish 5 Covernment initiative
immediately: T wish the potential dan-
ger inherent in the anti-reservation
movement ig not uynder-estimated and
I wish the economic criterion is made
one of the fundamental factors in de-
termining backwardness, At the same
time, T onee again comm‘t wholehear-
tedly to the position taken by the Gov-
ernment and simultaneously express
concern at the situation in the count-
ry.

SHRI S. JAIPAL REDDY (Andhra

[22 AUG. 19907

Mentions 250

Pradesh): 1 commeng the considera-
tion of Mr, Gududas Das Gupta for an
all-party meeting and for a national
consensus on that question, (Interrup.
tions), .

DR. NARREDDY THULASI REDDY
{Andhry Pradesh). T also associate,
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Reported move to shift the siie of the
proposeq 30 MW Solar Power Station
near Jodhpur

SHRI GAJ SINGH (RAJASTHAN):
Madam, the House is well aware that
Rajesthan is a State which has great
deficit in power production and for

this reason. establishment of 3
30 MW solar power station was
proposed,  Jodhpur is no¢ called

the Sun City for nothing. It has, in
fact, been adjudged the hest amongst
the major cities of India because it re-
ceives the maximuwm amout of sun-
shine, Hence, it was appropriate that
in November 1987 the Department of
Non-Co1ventional Energy Sourceg and
RSEB put up = proposat for establish-
ment of a 30 MW experimental power
project at 5 place in Mathania nea:
Jodhour. Mathania is famoug for the
chillies it produces, There is good ag-
riculture in that area because it has
sufficient water,

THE
Chillies?

DEPUTY CHAIRMAN

SHRI GAJ SINGH: Yes, chillies.



